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In the matter ot
Sidhnath Tiwary

The State of Bihar & Ors.

s M

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

O.A. No.132 of 2o23
(Earlier O.A. No. 441l2022lPBl

Versu s

I

...Applicant

. .. Respondcnts

o BEHALF OF NDEN NO.6

I

1) That I am th
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and Housing Department,
Government of Bihar, having my office at U_ifol bVVOr .lqp^ . do
solemnly afhrm and undcr:

-Ctl.m
rban DeVE lo cnl an ousing Dcpertment,

Govcrnment of Bihar and as such I am fully conversant wtth the facts and
circumstances of the present case and competent to swcar this Supplcmentary
Counter Aifidavit on behalf of Respondent No.6.

2) That the instant supplementary countcr Afrrdavit is being riled in comprianct: with
the order dated O2.O9.2025 passed by this Hon,trle Tribunal in O.A.
No.l32 /2023 /EZ, whereby response on the affidavit clalcd Ol.Og.2O2S liled by
Gaya Municipal corporation (Respondent No.3) has been directed to be fiied.

3) That I have carefuly perused the counter Aflidavit file<i bv Rcsponcrcnt No.3 and
state that the averments contained in paragraphs 6 to g r.hcrcof pertain to rnatters
falling within the domain of the Urban Development ir:r.r Housing Dcpartment,
Government of Bihar, and therefore rcquire clarificatic,i and response from the
answering Respondent Department.

/ I with respect to the concretization of salempur pine, I humbly submit that t.},,e

State on oath as
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I ne flows through Ward Nos. 47, 48 and 49 of Gava Municipal Corporation
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regard, it is pertinent to mention that Bijr:rr urban Infrastructure
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+

Development Corporation (BUIDCo), being the executing agency for the project, has

already included the said area comprising the wards through which Salempur

Kachha Pine flows in the Detailed Project Report (DPR) of Gaya Interception and

Diversion and STP Scheme under Namami Gange Programmc in Bihar. Pursuant

thereto, Gaya Municipal Corporation has issued the requisite No Objection

Certificate for the said work to BUIDCo on 3O.O4.2025.

5) That insofar as the construction work of Sewage 'lrcatment Plant (STP) is

concerned, I submit the updated status as follows. Thc Dircclor (Project), Nationa.l

Mission for Clean Ganga (NMCG), New Delhi, vidc lcrter dated 12.08.2025,

requested the Indian Institute of Technolory, Kharagpur to conduct an

independent third party appraisal of the DPR for Interception & Diversion and STp

schemes for Gaya Town in Bihar. Pursuant to the said rcquest, a team from IIT
Kharagpur conducted spot inspections during the first week of November 2025.
However, the inspection and appraisal report from IIT Kharagpur is yet to be

received by the Department.

Copy of the letter dated 12.08.2O25 from NMCG is annexed herewith and
marked as Annexure R-5/A.

6) That subsequently, the team from IIT Kharagpur led by Dr. A.K. Gupta, professor

(HAG) in Environmental Engineering, submitted their obsen'ations on the Drafl
DPR for "Preparation of Detailed Project Report of Gaya Interception and Diversion
and STP Scheme under Namami Gange in Bihar, India,, vide email dated
17 .11.2025 to the Director (Project), NMCG. A copy of thc said observations has
also been forwarded to the Urban Development and Housing Department,
Government of Bihar. Upon perusal ofthe observations made by the IIT Kharagpur
team, it is evident that certain defrciencies have becn idcntified in the DpR. The
team has recommended incorporation of their observations and submission of a
revised DPR at the earliest.

copies of the email dated 17.11.2o2s along with the observations on Draft
DPR are collectively annexed herewith and marked as Annexure R_6/B
Collectively.

pursuance of the aforesaid observations, thc Additional Secretary, Urban
ment and Housing Department, Government of Bihar, vide departmentalo

IH
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letter bearing No.504 dated 04.12.2025, has requcsted thc Managing Director,

BUIDCo, Patna to prepare and submit a revised DPR aftcr incorporating the

observations made in the report of IIT Kharagpur.

Copy of the departmental letter No.5O4 ilateil 04.12.2O25 is annexed

herewith and marked as Annexure R-6/C.

8) That with regard to the Gaya STP construction projcct, I submit thal the

Respondent Department is regularly monitoring the progrcss of the same through
the executing agency, BUIDCo. As soon as administrative approval and

expenditure sanction is obtained from NMCG, New Dclhi, the executing agency

BUIDCo shall immediately initiate the tender process. After publication of tender,

approximately 24 months will be required for completion of construction work.
Therefore, the entire procedure from obtaining administrative approval to

completion of construction is estimated to require approximately 36 months.

9) That the contents of the affldavit dated O 1 .O9.2025 filed by Respondent No.3, to the

extent they relate to matters not specifically addressed hcrcin:rbove, are not denied

and the sarne may kindly be read as part and parcel of this Supplementary
Counter Affrdavit.

10) That the Answering Respondent submits that all necessary steps are being
taken expeditiously for implementation of the Gaya Interception and Diversion and
STP Scheme in accordance with the directions of this Hon'ble Tribunal and in
compliance with environmental norms. The delay in finalization of the DpR is on
account of the mandatory third party appraisat process being undertaken by IIT
Kharagpur as directed by NMCG, which is now at an advanced stage.

11) That the Answering Respondent most humbly prays rhat this Hon'ble Tribunal
may kindly be pleased to take the present Supplcmentary Counter Affidavit on

record and pass such orders as may be deemed fit ancl proper in the facts and
circumstances of the case and in the inlerest ofjustice.

I state that the staternents contained in paragraphs no. 1 to 11 are true to the
a of my knowle dge and beiief derived from official records and nothing material
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I tledify the sigroture/t,T.I. wto***'d;#l*J**'
ffi loltocttt

Prepared in my office

Advocate

Suxc.ar-i s-u^q
3.rl or Ir-{

DEPONENT I I

"\\

BEFORE ME

NOTARY PUBLIC

gqleb\i Sir^,lru9

alho b identiftert iry" S

ldv0cate/R€fl ie',811t?hve, s0lemnly

ifirm & declare c,

Prasad

5

t

Noi;r.1 Paura Hlglr Cqi
Govt. of Blhu

D tiPO NDIlT

o
Ve by the deponent above nameci ,rn this the 30_ a.y of
J 2O26, and say that the contents of paragraphs I to 3 are true to rny

knowledge and the contents of paragraphs 4 lo 12 are bascd on official records and

legal advice and believed to be true.
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)\
No.: Pr-1201411lZO23 _ O/o project Devetopment (Jharkhand & Bihar) NMCG

sTrd s{fi'R, 7g qtfu }iTrfrq
a-fr {isrrrd, ;r€I kfirs !d rt n TiTerEr hsnJr

rrqfiq F{rBi riil.Rtl;I
cel7T mT, ar- @. *,rd-il eEwT,

...o'* gBqT+c, aSffi
r-d-rrt, ! *'Jr',*0,,rtu*..zozs

-shri,Aihak Kumar Gupta, i\\ ' -"..|t"':t
Associate profe."or,-dJpu.tr.nt 

of Civil Engineerino. \i'.--.."-'

lndian lnstitute of Technology _ Xhaogpur, 
'"'i '!ve' " 'v'

5'13{q#Br. wPst Bensar -7i1302

Subjebl: Appraisal of .Oe[ for ,,1&D and STp scheme for Gaya town inB i h a r " f o1" c o n s i d e ra ti o n, n a 
", 

t 
j" r r r'it-. ;;; _"rl-g.

rrelrq,

This has.eference to the Detailed project Report (DpR) for the prolect,/ED' Fnd srP scherne for.Gaya toii,'E,ror J,1'oritted by Bihar Urban rnfrasrructure.*lDeveropmenr corooration'reuioc;l fo,-*iJ,ootion;r;;;N;;#i'danse. *re: t )'\q \ 'DpR (soft copv) i1 encr_osed r.,"r".irtnl'sprirr"i.. Bihar/ BUIDCo is being advised to! serrd a hard copy of the DpR to y", ilr""iiv rJltne appraisat, if desired.
2' we request you to kindry unclertake the independent rhird-party Appraisar ofthe proiect a nd submir a ..rp;;;;;;;;'lnau'puno"nt rppr" i""i. r.plriri,ilrporatingthe salient features of ttre projecl ii i#";il:;, preferabty within 2 weeks from the
fi :?5fi i[: iTru*li h: f *".',:..1':* ln " 

pioi# i" ti, 
"--o 

o ffi ",n 

"," 
ro,..q ,,, ,E ur uur rrrrnalon on acceptance of the proposal.

3 Appraisar f."? yglrq be governed by the exlant NMCG oM No. T-3/2014-' ' rs/662/NtvlCG dated-1a.06 201diil; 
",#ed), in this ,.g"ri,.;r,.;;rL or anyclarification/ support...please g"t in il-;i iui'tiii"^ur-o"oigned or Mr. Rsnok Kumar,project Direuor, e!roc3.,..!gv" -'rrlt"'rjir",'.iil eigzzo:.srd Ir,rvir.Tuli rrr"r,Deputy project Director, e Uf OCt, e.yu-I"ffl"Ui[, +9 1 -94 1 76365..ri .l

4 Accordingly, il, is requested to kindly examine the DpR and submrt an. independenr appraisal report, ir"irJlrg ,";;LJndeo cost breakup (in the enctosedfornat). preferabty within 2 ,!"r.lr#ir," Iululi, oftn,, ,unur
5. This has the app rova

Enc,: As above
anq'rft*.fts

I tO=,

or General, NIvICG

W--
--fiS-C+OtvM),."i-.fl*I

(rtt

I qloq lo<

I\

\J:r

E-ism

ffi9

Annexure R-6/A
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I

,)'\
1 Prrncipal Secretary (UD&HDy Project Director, SMPG - Bihar/ BGCMS'

Goveinment of Bihar, Room No. 1, 1sr Floor, Vikash Bhawan, New Secretariat,

Bailey Road, Patna, Bihar - 800001.
2 t|anaging Director, BUlDCo, Rajapur Pul, West Boring, Canal Road' Patna,

Bihar - 800001 - With a request to facilitate appraisal and field visits.
3. PS to DG/ ED (Proiects)/ Director (Technical), NMCG.

.,

t
t
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\, .'! l:) li-1 'rl''{

ll

Ro Approrsat o{ opR for -l&D and sTP scttomo fo, Gaya town in Bihai for considofation undor Namamr Gange - re!)

Ile: Appraisal of DPR for "!&D and STP sche town in Bihar" for
13'i-

7t-onsicieration under Namami Gange - reg

Dr A. K. Gupta < aqupla€lcivil.iitkgp.ac.i
.r i. .- lii ' i' II/\irl -r 'i.li)

{
?tLil0

*

.s, 11 $c,'

To "Rahul Dwivedi"<director.projects@nmcg.

Cc "urbansec-bih"<urbansec-bih@nic.in>,"MD BUlDCo"<md-buidco-
bih@nic.in>,"mdbuidco"<mdbuidco@gmail.conr>,"ATTUL KUMAR"
<ps.dg@nmcg.nic.in>,"Sumit"<sumit.singhl B@govcontractor.in>."Vikas Kumar"
<ps.edt@nmca.nic.in>,"spmgbihar"<spmgbihar@gmail.com>,"anujkushwaha61"
<anujkushwaha6l @gmail.com>

Dear Sir.

^ .1t Greetings from llT Kharagpur!
t \'',.a
'r/\ | am attaching the draft observation on the project entitled "l&D and STP scheme for

y?.^1rG6Va town in Bihar" for consideration under Namami Gange, as desired.
\ \ '\ Krndly incorporate the observations and submit the revised report at the earliest.

Kindly let me know if any clarification needed.

Wrth Regards
Ashok K Gupta

Dr.A.K.Gupta, PhD, FNAE, FNASc, FWAST
l)rofessor (HAG ) (Environmental Engineering)
Dean lnfrastrlrcture (Civil and Mechanical)

ornrer Head, School of Water Resources
p![-ornrer Uday Agnihotri Chair Professor

[Jepartment of Civil Engineering'\' 
lndian lnstitute of Technology Kharagpur
Kharagpur (W.8.)-721 302 lndia

.r. Phone: +91'3222-283428 (O) 1283429 (R)
w,. .)b Lt ax 41-3222-255303
l(\ _;l{}n ait:a g u p1a@civil. i itkg p=a.oto

4 lu, " ;r.t.r;.!a@ulf, gpic-in

kvrr;i*:rtr i'\!b--
qfus o liYtq'Frri q-qrihr
;rI;9 f4orw ga srrem frrn-r

fitr,{, seil

'l'663
lillL5IB

q&
(L

From: "Rahul Dwivedi" <director. p1OjeCIg@nmcg. nic. in>
To: "Dr A. K. Gupta" <ggsgla@civil.iitkgp,AcJn>
Cc: "urbansec-bih" <urbansec-bih@nLSin>, "MD BUlDCo" <md-buidco-bih@nic.in>,
"rndbuidco" <mdbuidco@gmail.com>, "ATTUL KUMAR" <ps..dg@nmcg.nrc.in>,',Sumit,'
<Sr,uu|51tgh_1_&@govcontractor.in>, "Vikas Kuma/' <ps.edt@nmcg.nic.in>

nt: Wednesday, August 13,2025 11:42:29 AM
ct: Appraisal of DPR for "l&D and STP scheme for Gaya town in Bihar" for

ration under Namami Gange - reg.

\o

d attached NMCG letter dated 12.08.2025 with enclosures, regarding the above

1;2

E

'1i
r$}:,
usi,l ':II

.iQ

Annexure R-6/B
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\.,17t25 12:52 PM 117 unr€ad)- lnbor - Mail lurbanssc'bih@nrc.rn)

Observations on Draft DPR

For

..PREPARATION OF DETAILED PROJECT REPORT OF GAYA NTERCEPTION AND

j-

OIVERSION AND STP SCHEME UNDER NAMMIGANGE IN BIHAR. INDIA"

Chapter Observatlon dated 16/11/2025 from llT Kharagpur

. The total STP capacity is indicated as 87 MLD (73 MLD + 14
MLD). Since there are two separale STPS, the data table
should clearly distinguish the capacity and details of oach
plant individually to avoid ambiguity.

. SBR technology has been mentioned at the start. Please add
a short explanation of why it was chosen in comparison to
other technologies. For example, betler etfluent quality,
smaller land area, lower energy use, and modular desrgn.
Also refer to the detailed design criteria in Chapters 6 and 7.

o The 2 MLD CETP is shown together with the municipat t&D
works. Please explain who will manag€ it, the industrial
association or the ULB/BUIDCo, and why it has b6en
included in the same project (ln the Salient Features Table,
an explanation is not required, but its placement alongside
municipal l&D components needs to be clearly justified.).

. The report shall include details regarding the existing, under-
construction, and proposed sewerage network wilhin the city.

Strategies to prevent the disposal of solid and biodegradable
waste into water bodies are not ctearly outlined.

The legends and other details in the figures shoutd be clearty ,

1 Salient Features

presented. For example, Fig. 4 legends appear bturred.

All nallahs should be clearly marked in a schematic figure.
showcasing flow direction.

The statement clarity is required. For example, point number
4.2.2.

ln the open drain collection syslem for domestic sewage, the
total flow often does not reach the STp locatton, which
affects its proper functioning. Therefore. designers need to
include provisions to ensure that the quantity of domestic
sewage conveyed through these NALAS or dralnage
channels matches the design capa

I
ll

1

rlros .rnarr mgovcloud.rn/znv#mait/fotderrnbor!/i 7633S2679376020300

city of rhe sTP The

S. No.

.)o
iI I

rl,/
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19. lt25 12:52 PM

.\) \

(17 unread) - lnbox - Mail (u.bansec'brn(Dnrc In)

conveyance of sewage and stormwater should be kept

separate. A study of the existing condition of the drains'

along with flow measurements, would be useful in assessing

their suitability lor carrying stormwater from the area'

. The construction of the drainage channels should be treated

as a top priority in the project, ln many cases. the Sewage

Treatment Plant (STP) rs constructed first due lo the

availability of open land and fewer restrictions. However, by

the time the drainage channels are completed. the operation

and maintenance period of the sTP is already exhausted. To

ensure effBctive utilization and timely commissioning of the

STP, the drainage channel network must be completed rn

parallel with or before the STP construction

o The exponential increase method was adopted for

population forecasting. Justilication of the selection of this

method is not clearly stated.

. What is the basis for adopting 45 LPCD for the floating

population? ls this sourc€d from a specific manual?

. There is no mention of a separate sewerage and stormwater

systemi only stormwater drarns can remain open, not

sewage drains.

o The write-up is ambiguous and needs editing. The sentence

is too long, spans five lines, and contains unnecessary

repet;tion.

o Please include the characteristics table with corresponding
values within the report for bett8r clarity and reference.

. The reference to FAB / MBR / MBBR is unclear. One

treatment technology should be selected and named

consislontly throughout the report.

. The statement on sewage system status is inconsistent

Replace "Sewage - Non-Exist" with a clearer stalement: 'No

functional underground sewerage network exists

wastewater is currently carried through the open drainage

system."

. The STP capacity needs justification. Please provide a clear

explanation for how the proposed capacity is based on the

base year and projected flows.

. For the CETP, how was the 2 MLD capacity worked out? The
groMh projection, etc., is not clear. The number of drains

2

https:/hail.mgovcloud.rrvznllknaiuloldor/inbox/C'1763352673376020300

I
t'|)

m,
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(17 unr€6d) - lnbox' Mail (urbansec-bih@nic'in)
V,11125.12:52 PM

?o

proposed for intercePtion and d

clearly and consistently. Were
iversion should be mentioned
the consenl conditlons from

lntroduction

the SPCB taken into account while planning the treatment?

. Since the Sewage Treatment Plant (STP) is situated at a
significant distance from the source, and the wastewater is

being transported through open drains. thero is a

considerable risk of seepage into the ground and

evaporation losses during conveyance. Please note that

separate stormwater drains and sewerage drains are

required.

r ln the absence of a proper sewerage network, substantial
conveyance losses are expected through open drarns the

STP pro.lect. Capacity may ditfer substantially from the

design value, impacting the performance.

. A clear statement of implementing/O&M responsibilities
(ULB vs, BUIDCo) through construction, 1s-year O&M. and
handover is missing/not stated.

. The narrative cites NMCG/CPHEEO guidance; add a

compllance matrix summarizing which specific
clauses/tables are adopted.

. On Page 13, the population projection values differ from
those used in later sections. Ensure projections lor 2020,
2035, and 2050 are consistent throughout the report

. On Page I (last line), the term environmental flows is used
but not defined in the document. lt shculd also be clarified
how the tr€ated wastewater will contribute to maintaining
these flows

. ln Section 2.2, the terms 'primary objective and secondary
objectives'are used. A clear statement of ob.iectives pianned,

to be stated.

. On Page '12 - lnclude th€ current septage handling practices
and proposed improvement measures.

. On Page 12 - For the last paragraph clear statement ls
required. Rewrite for continuity and ensure it aligns wrth
NMCG guidelines.

. Two STPs and two CETPS have been proposed, but the
delails are not presented. Please specity the number of
pumprng stattons tor each and provide clarlty on the

2

3

'rrps rmarr mgovctorJd.rnlzml#mait/totder/rnbol/p/1763352679376020300

IE

. tl
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1vlt25.12:52PM {17 unr€8d) 'lnbox - Mail (urbansoc'bih@nE rni

interconnections between the STPs, CETPS, and Pumping

stations

Seismic zone is stated as lll in the text: conlirm againsl th'l

latest BIS zoning and reflect rn structural desrgn noles

(Chapter 5).

Drainage description is qualitative; include a GIS map of sub-

calchments with areas, outlet RLs, and outfall lDs used n

l&D design.

Flood-prone areas near the Falgu River are mentioned

Attach data from the concerned Department showing the

High Flood Level (HFL), and mark the HFL clearly on the

layout and site drawings.

$

3 Project Area

Assessment of
Existing System

Add a land-ownershiP
STP/SPS/NALNdrainage channel
acquisition.

On Page 14 - lnclude a reference to river water quaiity dala

in the narrative.

-]_.-o".oiu"- now *a"t.*"Gi i" 
"rrr"nily 

ospoieo or a'.0

compare how much comes from septic tanks versus drarns

to decide the right STP size.

. Connect the groundwaler levels shown in the maps wilh

foundation typ€ and waterprootlng decisions for SPS and

wet wells.

. Provide a table that compares the Urban Local Body's (ULB)

total water production, non-revenue water (NRW), billed

wat€r consumption, and estimatod sewage generation to

confirm and validate the design flow assumptions.

. State the present condition of the existing drainage channeL

i.a.. dimensions and slope.

o On Page 19: Clarity the difference between the municipal

boundary area and DPR project area, as the values drtfer

. On Page 19: Confirm whether the area shown in the DPR

tables represents municipal limits or service coverage area

. The population for 2011 on page I dift€rs from the table on

page 11. Similarly, the area of town also differs in the above

table,

summary
plots to

for

de-risk

4

.1

hnps //mail.mgovcloud.rn/znvtmarlrolder/inborp/1 76335267937602030c

t
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,-" 11 25. 12 52 PM (17 unread)- lnbox - Mail ('rrbansoc-bih@nic.in)

. Spelling of the Phalgu/Falgu rivor is nol consistent in the

document. Rectify.

. The statement that waste disposal has stopPed conlradicts

another senlence indicating debris dumping continues.

Rewrite with factual clarity.

Clearly state pollution load to Falgu (kg/day BOD & COD) for

with- and withoul-project scenarios, with baselino and target

va lues.

,l)

5 Need for the
Project

Detail Design of
Proposed Work

. A clear statemsnt is required on 135 lpcd water, as there is
no data on groundwater utilization.

State alignment with state/city sanitation plans and Namami
Gange program indicators.

Please include a concise yet comprehensive risk register
covering key project risks such as land availability, flooding,
power reliability, and utility conflicts. Each identifled nsk
should indicate its likelihood, potential lmpact, and proposed
mitigation measures.

L 6 Design Criteria On the population side. a mid-range value has been taken.
Although the report states that lhe population does not follow
any specific trend, the estimation has been done using a
formula.

Population proiections for 2027, 2M2, and 2057 are given

elsewhere; There is a change in year & population.
Consistency in data presentation is required.

Present hydraulic desrgn velocrties (mtn self-cleansrng -nax

erosion) and pipe material choices with standards.

The O&M seclion app€ars copied from manuals. lt must
explain why the selected process reducss O&M costs in
comparison to allernatives.

7 . Topo survey basis and benchmarks need to be stated
(GTS/Sol), including the verlical datum used in all RL tabtes.

. Provlde one hydraulic profllo showlng the flow from oach
outfall through the sewage pumping station (SPS). rising
main, and sewage treatment plant (STP) to the flnat outlet,
including hydraulic grade lin6 (HGL) checks at high points.

5

ailrolder/rnbox/p/1 763352679376020300 5112

---J-.1-

t
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(17 unrgad) - lnbox'Mail (Lrrbansec'brh@nrc rnI
\-/17t25. 12:52 PM

{

lntercepting gravitY main design: add Manning/Hazen-

Common Effluent
Treatment Plant
(CETP) in Manpur,
Gaya, Bihar

Prodiction of
lmpacts

Williams sheets, slopes, and self-cleansing checks at

minimum flows.

. Outfall structures: detail sluice/check arrangements to s.led

slorm surges and protect STPs from hydraulic overload'

. lnclude SPS design sheets coverrng purnp curves, besi

efficiency point (BEP), emciency bands, total dynamrc head

(TDH) breakdown (static head, friction losses, and mrnor

losses), and electrical cable sizing.

o The details of the sludge handling system (covering

thickeners, drying beds. or mechanical dewatering units),

along with a complete solids balance and documented

agreements for end-use or final disposal routes

r Add notes covering traffic management at road and utility

crossings, required utility diversions, and planned work'front

sequencing for smooth project execution.

. CETP process selection (flow/equalizatiotr primary

biological, tertiary) justified vs lnfluent varlaoility

. Effluent conveyance network to CETP: provide route

materials, connection conditions, and industrial pre-

treatment requirements.

o For the effluent conveyance network to the CETP provrde

the route layout, pipe materials, connection details, and

specifi ed industrial pre{reatment requirements.

. State how CETP compliance (CPCB/SPCB limits) will be

achieved and monitored (frequency, responsibility).

. TDS (Total Dissolved Solids) has not been addressed

Reconsent.

. The construction-phase Environmental Management Plan

(EMP) should quantify expecled emissions and noise levels,

and specify detailed mitigation measures. inclu.iln'J

equipment standards and work scheduling.

. The operation-phase impact assessment should model rlver

DO and BOD improvemenls rosulting from treated effluent

discharges under both dry- and wet-season flow conditjons

I I
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7

. lnclude an emergency resPonse

event, prolonged power outages, and plant non-working

conditions, such as bypass or partial treatment scenarios'

plan addressing flood

chemicals, manpower (shifl-wise), consumables,

mainlenance, sludge handling, and laboratory.

(kwh/MLD),. Provide an O&M 1lYear breakup: powerCosl estimate10
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RE PORT oF slTE VIS IT AND DISCUSSIO NS WI TH BU IDCO OND FT DPR

FOR INTE RCE oN& DIVE sloN AND STP SC HEME OF

G AYA, BI HAR D U RIN NOV 4-5.2025

A visit to Gaya city was undertaken during November 4-5' 2025' by Prof Ashok Kumar Gu|rla

from the Civil Engineering Department llT Kharagpur' for discusslons on the presenl slal\rs

proposalsunderreviewandvlsitstothelocationsofopendrainscarryingsewage,dra|noutfal]s

into the Phalgu River, and the sites of proposed STPS Discussions were held with the team cf

Bnginesrs/proigct directors from the Bihar Urban lnfrastructure Development Corporation Lld

(BUIOCO).

Thefoltowtngpolntswerediscussedwit'ttheengineers/proiectdttectorsofBUlDCO'and

rcquested to provide the de,ails:

l.ThemainconcerniswhetherthesTPwillactuallyreceivethedesignflow'asthe
wastewater is conveyed through open drains where the visible flow appears lower

than the expected quantity' Additionally' seepage and evaporation losses are likely'

which may further reduce the volume reaching the STP'

2. A properly designed and well-connected sewerage system is essentlal for the crty Sole

reliance on open drains (without Iining) ls not advlsable for long-term wasle\taler

conveyance

3. lfthe existing drains are not pucca, significant seepage and evaporation losses will occul'

anditishighlyunlikelylharthewastewaterflowreachingthesTPswillmatchthedeslgned

caPacilies.

4. Disposal of solld waste and other debris near or within drains conlinues to be a concer''l

and may obstrucl flow and affoct the performance of interception and diversion works'

5.Mixingofstormwaterwithsewagewillcreateoperationaldifllcultiesandaffecttreatmenl

efficiency; therelore, separate conveyance systems are required

6. The inclusion of treated wastewater reuse provislons in the DPR should be clarlfied as n(.'

requirement for rts storage or supply appears to have been planned

7. An assessment should be conducted on the quality and quantity of wastewater in the Jrt\ s

drains at their outtall points, following the NMCG Guidelines and the CPHEEO manual

8. Conclusively, the city needs an integrated plan addressing sewage generation transport

treatm€nt, and disposal/reuse in an engineered manner to ensure that no untreated

stewater is discharged into the Phalgu River

ilrr t 8
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tionmaintenance. In many loca
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rndrcating poor waste managemBnl and rnadoquate

s. drain cross-sections were found to be encroached and

Photographs taken during the site visit, and related observations:

The op€n drains carrying sewage wero observed to have reduc€d discharge capacitres

because of sediment deposition and solid waste accumulation. They showed improper 
i

slope and hydraulic gradient that resulted in stagnant conditions along sevoral stretches.

The locations showed clear evidence of waste disposal into the drains, further

obstructing flow and contributing to localized pollution. The unlined sectlons indicate a

high potential for seepage into the surrounding soil, which may lead to contamination of 
I

shallow groundwater. ln addltion, exposure to atmospheric conditlons makes thaso i

drains susceptible to evaporation losses.

Although in the market ar€a, some drains were found to be perlielly cov€red, at s€veral 
]

I to"ations. tho slab covors w6re broken or missing, allowing direcl entry of waste into the

'drains. Solid waste accumulation along the roadside and near the drain openings was

A
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-ize reduced bY a

conveyanc€ caPacily.

diacent residential/commercla I structures, thereby restricting

The drains are overgrown with dense vegetation' restricting flow and access There rs

no adequat€ side sPac€ available for proper cleaning or marnlenance operations

Clearing of vegetation is essential to restore drainage efticiency'

At various locations in residential areas, the drains present alongslde houses were fo'lnd

to b3 covered with conqete slabs However' in many places' the slabs were broken'

displaced, or missing, leaving the drains uncovered This condition increases the

chances of debris entering the drains and poses a saf€ty hazard for the general public'
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The drains carrying septic tank eflluent from households were found to be heavily siltad,

with flow occurring only in the upper portion.

The outfall drains discharging inlo the Phalgu Rivor were found lo be hBavily choked

with solid waste and debris. severely restncting the flow. The riverbanks and adjorntng

areas were also observed to be litlered with garbage, indicating that much ol lhe solid

waste from surrounding settlements is directly entering the drsins and being carried into

c;u
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the river. This Poses a severe threat to the Phalgu River, necessitating ProPer waste

management, regular cleaning of outfalls, and preventive measures to stop solid waste

from entering the drains and ultimately reaching the river OtheMise the purpose of

sanitation rs lost.
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